201 Papers laig
ted, New Delhi, for the year ended
the 30th June, 1978.

(ii) Statement giving reasons for
the delay in laying the documents
mentioned at (i) (a) to (d) above.

[Placed in Library, See No. LT-
1681/80 for (i) and (ii)].
Report and accounts year ending the
30th June, 1979) of the Agriculture
Cooperative Marketing Federation
of India Limited, New Delhi and
related papers

SHRI K. V. SWAMINATHAN: Sir,
I also beg to lay on the Table the fol-
lowing papers:—

(1) (a) Annual Report and Ac-
counts of tne Apgriculture Coopera-
tive Marketing Federation of India
Limited, New Delhi for the vyear
ended the 30th June, 1979 together
with the Auditors’ Report on the
Accounts.

(b) Review by Government on
the working of the Organisation.

(ii) Statement giving reasons for
the delay in laying the document
mentioned at (i) (a) above.

[Placed in Library See No.
1503/80 for (i) and (ii)].

I Review (19575-77 and 1977-78) by
Government{ on the working of
the National Heavy Engineering

Cooperative Limited, New
Delhi

II Report and accounts (30th June,
1979) of the National Heavy Engineer-
ing Coperative Limited, New Delhi
and related papers

SHRI R. V. SWAMINATHAN: Sir,

I also beg to lay on the Table the fol-
lowing papers:—

LT-

I. Review by Government on the
working of the National Heavy Engi-
neering Co-operative Limited, New
Delhi, for the years 1976-77 and 1977-
[Placed in Library, See No. LT-
1572/80].

II. () (a) Annual Report and Ac-
counts of the National Heavy Engi-
neering Cooperative Limited, New
Delhi, for the year ended the 30th
June, 1979, together with the Audi-
tors’ Report on the Accounts.
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(b) Review by Governmenti on the
working of the Organisation.

(ii) Statement giving reasons for
the delay in laying the documeqt
mentioned at II (i) (a) above.

[Placed wn Library, See No. LT-

1572/80 for (i) and (i)].

—————

REPORTS OF THE PUBLIC
ACCOUNTS COMMITTEE

SHRI TIRATH RAM AMLA (Jam-
mu and Kashmir): Sir, I beg to lay
on the Table a copy each in Enghsh
and Hindi) of the following Reports of
the Public Accounts Committee: —

(1) Twenty Seventh Report relat-
ing to Uniocn Excise Duties.

(2) Twenty Ninth Report on action
taken by Government on the recom-
mendations coniained in the 109th
Report (6th Lok Sabha) relating to
the Ministry of Defence.
STATEMENT OF THE PUBLIC

ACCOUNTS COMMITTEE

SHRI TIRATH RAM  AMLA
(Jammu and Kashmir): Sir, I beg
to lay on the Table a statement (in
English and Hindi) showing action
tfaken by Government on the recom-
mendations contained in Chapter I
and final replies in respect of Chap-
ter V of 142nd Report (Sixth Lok
Sabha) on Direct Taxes.

——

REPORT OF THE COMMITTEE ON
PUBLIC UNDERTAKINGS

St gear Ty Wed (ST
gaw) @ =wy, § ;e waafa &
geTh FIafAal § FEmdwat A
frafea & grg § @A STFAL
geaeet gfafa & 559 wfadas (=
FF qar) § seafase fawfan o
FEIX IO & T FEATE F AR
¥ g oAt gwfa  geeel
gfafs & gay wfgaza # ow 9fq
(7asft g g ) F oar 92w
T @I g |



